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GOVERNMENT OF INDIA
CENTRAL BOARD OF DIRECT TAXES
NEW DELHI: DATED THE 7th June, 1985,

NOTIFICATION
N -

Ne, £25C (F.Ne,187/4/84-1T(AI): In exercise ef the peuers
sonferred under sub-section (1) ef Ssction 127 ef the Income=~
tax Agt, 1961, the Central Beard ef Direct Taxes, makes ths
falleuing amendment to its Netification Ne,5893 dated 2,7,1984,

2, The Commissioner ef Income=-tax, Andhra Pradesh-I

at S.Ne.2 shall have ganeral psuer ef survey in respect af areas
cemprissed in the jurisdiction ef Cemmissioner af Income-tax,
Andhra Pradesh=I1 and I1I within the municipal limits ef City

sf Hyderabad.

. This notification shall take sffact frem 10.6.,1985,.
=

( R. Ko TEWARI )
UNDER SECY,CENTRAL BOARD OF DIRECT TAXES

To

The Manager,

Gevernment of India Press,

Ring Read, Mayapuri Industrial Area,
(Near Rajouri Garden), New Delhi,

Cepy toi=-

1. All Commissioners of Inceme=tax,

2, Directors ef Ins,(IT)/(R&S)/(P&PR)/(Inv.), New Delhi,

3, Director =f 0&M Ssrvices (Inceme~tax), 1st Floer, Aiwan-e-
ghalib, Mata Sundri Lane, New Delhi (5 sopies). -

4, Rll Officsrs & Seections of I.T.Wing of CeBuD.T., New Delhi,
5. Cemptreller & Auditer Gensral ef India, New Delhi (20 cnpies;d
6. Bullstin Section sf Dts. ef Ins.(RS&PR}, New Dslhi (5 copies
7. Direster of Training, IRS, National Academy #f Direct Taxss,
Staff Cellege, Nagpur (S copias),

8¢ Shri P.K.Kartha, Jt, Secy., Ministry ef Lauw, Justiees and
Company Affairs (Department ef Legal Affairs), Newy Dslhi,

9. The Chief Centreller of Agcounts, C.B,D.T., New Dslhi,
10. Ote. of Ins., Printing & Publications, 2nd Flosr, Hans Bhawan,
BeS.Zafar Marg, New Dslhi (5 copies),; ’

( ATMA RAM )
SECTION OFFICER
I1.T.(AI)SECTION



